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ICFAI Law School,
Hyderabad
presents

SHRI N J YASASWY

7TH MEMORIAL
NATIONAL VIRTUAL
MOOT COURT
COMPETITION 2022

22nd to 24th April,
2022

REGISTRATION LINK

Click on the Link to register - https://forms.gle/FFosvKbI31pB6WAHS
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ABOUT IFHE

The ICFAI Foundation for Higher Education (IFHE) is a deemed-to-be-
University established under section 3 of UGC Act, 1956. IFHE's
comprehensive student-centric learning approach provides relevant
knowledge, imparts practical skills and inculcates a positive attitude
among the students. Today, IFHE is one of the largest multidisciplinary
universities in the country. The Faculty of Management, Faculty of
Science and Technology and Faculty of Law are the three main
building blocks of the university.

ABOUT ICFAI LAW SCHOOL

The ICFAI Law School, IFHE, Hyderabad is a promising destination
for the students desirous of making law as their Dream “Career”.
The ICFAI Law School is a significant segment of the ICFAI
Foundation for Higher Education, a deemed to be University, and its
programs are recognized by Bar Council of India.

The ICFAI Law School, Hyderabad offers BBA.LLB (Hons) and BA.LLB (Hons) integrated five year programs, LLM
Program in ADR, Corporate and Commercial Laws and Tax Laws, Ph.D. Program (full time and part time) and Ten
Certificate Courses in different contemporary law subjects. ICFAI Law School had launched 6 Centres: Centre of
Excellence for Environment and Forest Laws, Centre of Excellence for Corporate and Commercial Law, Centre for
Excellence in Intellectual Property Rights, Centre for Excellence on Cyber Law and Data Protection, Centre for
Excellence in Criminal Law, and Centre of Excellence for Management Studies.

ABOUT SHRI N J YASASWY

Shri N. J. Yasaswy, the visionary founder of the Icfai group of educational institutions and
a great human being. Yasaswy was indubitably a versatile genius and a man of many
parts. That aside, he had a tremendous capacity to take risks but always launched every
initiative with an amazing clarity: ‘ours is a private effort with a public purpose.’ Being an
erudite leader, whenever a new initiative was undertaken, he would invariably
emphasize to his colleagues: “We are aiming at a future beyond our ken and control; let

us, therefore, be open to learn and steer through cautiously.” Shri Yasaswy was a great
teacher.

ABOUT THE N J YASASWY MEMORIAL NATIONAL
VIRTUAL MOOT COURT COMPETITION

The ICFAI Law School, Hyderabad cordially invites you to “The N J
Yasaswy 7th Memorial National Virtual Moot Court Competition
2022" in April 2022. We have organized 33rd All India Inter-University
Moot Court Competition jointly with Bar Council of India during
March and April 2017, “The NJY Memorial Asia Pacific Moot Court
Competition, 2018" was organized during March 29 to April 1, 2018,
The NJ Y 4th Memorial National Moot Court Competition 2019 was
organized during March 28 to 31, 2019, The NJ Y 5th Memorial Virtual
Moot Court Competition 2020 was organized during October 16 to
18, 2020. “The NJY 6th Memorial International Virtual Moot Court
Competition 2021 was organised from August 27th to 29th, 2021.
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SHRI N J YASASWY

7th Memorial National Virtual
Moot Court Competition 2022

EVENT DETAILS VENUE

22nd, 23rd, and 24th April 2022 Virtual

Eal COMPOSITION REGISTRATION FEES

Each team shall consist of two INR 3000

speakers and 1 researcher.

ELIGIBILITY

Team members must be valid undergraduate students pursuing a law
program or equivalent from the recognized University/ School/ Institution,
approved by concerned authority of the Country.

OUR
PARTNERS

EXCLUSIVE KNOWLEDGE MEDIA PARTNER
PARTNERS

SCC ONLINE EBC GROUP MEDIATEGURU
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THE COMPETITION

RULES FOR THE COMPETITION

1.  There will be four rounds in total, two preliminary rounds and the other two will be semi
finals and finals.The first two preliminary round will be based upon problem 1 and semi finals
and finals will be based upon problem 2.

2.  During the preliminary rounds (first and second) each team shall argue once for the parties
in favour or against.

3. Based upon the merit of aggregate marks of the first preliminary round, top eight teams will
be selected for the second preliminary round.

4.  Eight teams in the second round will be competing on knockout basis wherein four teams
will be qualified for semi- finals.

5. Semi-final round will be knockout round wherein two teams from it qualifies for final.

6. Written Memorials - Each team must submit the memorials of moot problem one and two,
on behalf of both parties to the dispute, in pdf format, no latter than 9.00pm IST on 10 April,
2022 to mootcourt@itheindia.org.

7. Scoring Criteria - Each Court will assign marks to all individual participants and the team in
the manner shown below:

Total score: 100 points

Written submissions: 20 points

Oral Presentation: 80 points

a. Substance in Arguments 40 points

b. Skills of Advocacy 20 points

c. Response to questions and Articulation 10 points

d. General impression, Court Manners 10 points

8. Each team shall identify their speakers and researcher well before the registration. Once the
speakers and researchers are identified their position will not be modified under any
circumstances.

9. Participants should attend the proceedings of the competition in ‘Formal Attire’.

10. For further information, kindly refer to the detail guidelines.

11. Last date for clarification will be 4th April 2022.

12. The institution reserves the right to amend subject to prior notifications.

MODE OF PAYMENT

1. The participants can make the payment either through online transfer or NEFT/RTGS.
2. The last date for registration is 21 March, 2022.

1.Bank Name - ICICI Bank

2.Branch - Panjagutta Branch

3.Account Name - IFHE - Seminars & Workshops A/c
4.Account Number - 020201007037

5.RTGS/NEFT/IFSC Number - 1CIC0000202

6.MICR Code - 500229013

7.Branch Code - 000202

8.Branch Address - Nerella House, No. 4, Nagarjuna Hills,

Panjagutta, Hyderabad- 500 082
Telangana State.

Register by clicking the Link - https://forms.gle/FFosvKbJ31pB6WAHS
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IMPORTANT
DATES

1.Registration Opens -
2.Registration Closes -

3.Last date of payment of fee -
4.Last date of Clarifications -
5.Competition Dates -

AWARDS / PRIZES

WINNER
Rs. 25,000/-

One year Academic
subscription to SCC online
Web Edition (Worth Rs.
81,000)

BEST MOOTER
Rs. 5,000/-

BEST RESEARCHER
Rs. 5,000/-

PARTICIPANTS
e Certificate of Participation

[CFAL

LAW SCHOOL

HYDERABAD

22nd February, 2022

2Ist March, 2022

21st March, 2022

4th April 2022

22nd, 23rd, and 24th April 2022

RUNNER-UP
Rs. 15,000/-

One year subscription to
EBC Learning (Worth Rs.
43,500)

BEST MEMORIAL
Rs. 5,000/-

e 1 month's access to SCC Online Web Edition
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Hon'ble Patron

Prof. Dr. A V Narsimha Rao
(Director, ICFAI Law School, IFHE, Hyderabad)

Coordinator

Dr. Himavathi T
(Assistant Professor)
. 9440064466 [ himavathi@ifheindia.org

Co-Coordinator(s)

Dr. Sumanta Meher Ms. Manini Sidhu

. 9563665770 . 8800864823

™ sumantameher@ifheindia.org ™ sidhumanini@ifheindia.org
Mr. Rupak Das Dr. Ritu Chhabra

. 8126937747 L 9315604772

™ rupakdas@ifheindia.org & rituchhabra@ifheindia.or

Student Coordinator(s)

Apoorv Gupta Avipsa Panda Mohammed Salahuddin
. +918628810773 ‘. +917219800379 ‘. +9181796 25001

Adyasha Nupur Pranav Dubey Pranav Kumar Yashika Dixit

CONTACT US

The ICFAI Law School, IFHE
Donthanapally,
Shankarapalli Road,
Hyderabad, 501203,
Telangana, India.

Reach us at

mootcourt@ifheindia.org



